Title: Regarding Israel's bombing on Palestinian liberation organisation headquarters.

12.04 hrs
MR. SPEAKER: Now, the House shall take up Zero Hour.

Shri Priya Ranjan Dasmunsi.

...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Mr. Speaker Sira€! (Interruptions)
Ppax JRFAY e (FerISriv, S9.9.) @ 3iegel #elqd, yaT w3t arfivr Tsd Ao &1 SR Yew ¥ 9% 99 9% geudnT 81 W@ 2l
A HEIH : AS-AS YT H1 A TE 2| I Had! A e

...(Interruptions)

MR. SPEAKER: | have called the name of Shri Priya Ranjan Dasmunsi.

...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Sir, through you, | would like to draw the attention of the House and the
attention of the Government, especially the hon. Minister of External Affairs to a very important issue.

For the last three days, things which are happening and the developments which are taking very fast in the West
Asia especially, in Palestine, are causing concemn.

India has been a significant contributor of world peace right from the days of our freedom. India has been espousing
the cause, the just cause and the struggle of Palestine right from the day of our first Prime Minister. It has been our
consistent policy to see that Palestinians get justice.

Now, in the global war against terrorism, everyone in the world has played their roles and expressed their concerns.
...(Interruptions)

MR. SPEAKER: There is a lot of disturbance from the Treasury Benches today. What is happening?

...(Interruptions)



SHRI PRIYA RANJAN DASMUNSI : But it appears that the war against terrorism is now getting a new twist in the
shape of 'war against sovereignty, just cause and struggle' of a country like Palestine. It is amazing that the
development took place in such a dimension that the leader of that Sovereign State, Mr. Yasser Arafat was
supposed to be attacked, while he was in his office. Even the house and the palace were supposed to be
destroyed. Yesterday, Mr. Mohammed Assadi from Ramallah, the official headquarters of Yasser Arafat, reported
from West Bank that the Coalition Government's Foreign Minister, Mr. Peres walked out from the Cabinet on this
issue.

Since we are equally concerned over the stability and the final success of the West Asian peace process including
the problem in West Bank and Gaza Strip, did the Government of India express its concern over the way the things
are taking shape against the people of Palestine and its leader? Did the Government of India take note of this
development? For the last four days, we see that there is no sign of any reaction and there is no response from the
Government of India's Foreign Minister over this very significant development in West Asia. It is not against any
country or against any individual. Our total commitment is there for peace process in West Asia, which is now being
totally destroyed.

I would like to know from the Government, through you, Sir, as to how it is going to react to the situation and
interpret the situation. Will the Government of India consider this as a matter of very great importance and a
significant development? Will it ensure that it takes initiative to see that the peace process starts again and also to
see that the violence which is now being perpetrated and engineered by the Israeli Government is not getting any
more momentum? Will it also ensure the sovereignty of Palestine?

SHRI HANNAN MOLLAH (ULUBERIA): As Shri Dasmunsi said, it is a serious matter and a matter of great concern
for our country. For ages, we stood firmly by the liberation struggle. The struggle of the Palestinian people is one of
the great liberation struggles that is going on in the world.

Now, under the cover of fight against terrorism, the imperialist forces are trying to crush the liberation movement.
We know how barbaric the attack was, to kill the leader of the liberation movement who is a very close friend of our
country. We are fighting in support of him for several years. What is happening now? America even supported the
Israeli's heinous act, on the ground that it is their right to self-defence. What is this? In the name of war against
terrorism, they are trying to crush the liberation struggle. It should be condemned by this House unanimously and
the Government must condemn it. The Government should take a serious note of this and ask for a clarification
from its new-found ally as to why they are resorting to such barbaric attacks. ...(Interruptions)
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MR. SPEAKER: Shri Rashid Alvi, you have not given any notice on this subject.

...(Interruptions)

MR. SPEAKER: The problem is that every day, the senior Members are not giving any chance to other junior
Members. Shri Banatwalla has given notice on this issue. On the same issue, Shri Banatwalla has given notice. So,
Shri Banatwalla.
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MR. SPEAKER: Shri Banatwalla, please conclude.

...(Interruptions)
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MR. SPEAKER : Now the Minister will reply.
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MR. SPEAKER: | have 35 notices. | have to call other names also. How is it possible to continue like this? This will
be injustice to others.

...(Interruptions)
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MR. SPEAKER: You wish to just raise the issue but not allowing the Minister to reply.
...(Interruptions)

MR. SPEAKER: You may tell me, what should | do with these notices?

...(Interruptions)
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MR. SPEAKER: Nothing should go on record.
(Interruptions) &€, *
MR. SPEAKER: Shri Raj Babbar, before speaking you have to take the permission of the Chair.
...(Interruptions)
MR. SPEAKER: Nothing should go on record.
...(Interruptions)

THE MINISTER OF EXTERNAL AFFAIRS (SHRI JASWANT SINGH): Sir, | fully share the concerns raised by the
hon. Members....(Interruptions)
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Perhaps the Government's reaction has not come to the attention of the hon. Member. Let me repeat it. We are
deeply concerned at the recent escalation of violence in the area. The terrorists' attacks have led to a large number
of casualties and injuries to very many innocent people. We condemn such acts. There can be no justification for
them. The need of the hour is restraint to break this vicious cycle of violence and hatred. We have taken note of
President Arafat's condemnation of such acts of terrorists' violence and steps taken by the Palestinian National
Authority to arrest the people with the history of terrorist violence. We sincerely hope that nothing will be done to
undermine President Arafat and Palestine National Authority as the alternatives are fraught with dangers and
serious implications for regional peace and security.

Sir, as recently as 27! of November, the Prime Minister had sent a message of support, on the International Day of
Solidarity, with the Palestinian people and | find it only necessary because the hon. Member has said that the



Government has done nothing. | will read out a brief excerpt from the statement of the Prime Minister as this fully
illustrates the principles and consistent position.

"India fully supports all efforts to break the cycle of violence, bring about a ceasefire and to build mutual
trust and confidence through the steps outlined in the Mitchell Report and the Tenant Plan. "

"A definitive resolution of the Palestine-Israel dispute should result in the creation of a viable State of
Palestine along side Israel within the secured and recognised borders in implementation of the UN
Security Council Resolutions 242 and 338 and of the principle of land for peace that has underpinned the
peace process in West Asia. We call on both sides to immediately resume negotiations focussed on
confidence building and with a vision for the future."

I would also like to inform the hon. Members of the House that the Government of India is in fact today observing
the International Day of Solidarity with the Palestinian people. In fact, in the ICWA we have a function taking place
this evening.

So far as the aerial attacks on the Palestine ground concerned, whether it is on Ramallah or on President Arafat's
headquarters, we strongly condemn such aerial attacks. They are completely unjustified. We believe that it is such
attacks that defeat the entire peace process. One violent attack results in another violent attack resulting in a cycle
of violence. That is why we have constantly urged that for the sake of resumption of the peace process this cycle of
violence must end. The Government has made known this position and has consistently said what it has to say.
There is no deviation in the Government's position.
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SHRI MANI SHANKAR AIYAR (MAYILADUTURAI): | would like to add a sentence in support of what Shri Mulayam
Singh Yadav has said. India's voice must be raised against double standards where America asked the whole world
to join in condemning the air attack on WTC, but does not raise its voice against air attacks made by Israel on the
Palestine authority and its leader President Yasser Arafat.

SHRI JASWANT SINGH: This Government has made it quite clear. As far as the Government of India is concerned,
there are no two interpretations either on the sovereignty or on the right of self-preservation and self-defence.
Irrespective of what the United States of America thinks or says or does not say, Government of India's position is
quite clear. Sovereignty is sovereignty and an attack on sovereignty is an attack on sovereignty. We have
recognised Palestinian authority, we have recognised President Arafat also. There is no ambiguity in so far as the
Government's position is concerned.




